
Date : 21/07/2026

Vs.

2243/16

RAM STEEL LUCKY SIDHU

Vs.

1829/24

KARISHMA SUMIT SURI

Vs.

334/25

ANURADHA GOSWAMI SANDEEP GIRI

Vs.

163/24

GHANSHYAM DASS RAMSWAROOP AND ORS

Vs.

6769/24

APERIO INDIA STAID MARKETING PVT LTD

Vs.

1513/24

NAVNEET SUMIT KUMAR

Vs.

195/25

NAVEETA SUMIT KUMAR

7

Vs.

661/20

BALVINDER KAUR MANPREET KAUR

Cause List for Mediation Centre

Ms. Anju Sharma, AdvocateMediator :

Ms. Anshu Priyadarshini, AdvocateMediator :

2607M07413

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 AM

2607M07679

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 AM

2604M05289

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 AM

2604M05049

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:30:00 AM

2607M07419

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2607M07437

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2607M07439

MATRIMONIAL : MATRIMONIAL OTHERS 12:30:00 PM

2607M07424

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivli Talwar, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pranjal Gangwar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Alka Singh, DJS



Date : 21/07/2026

Vs.

779/19

STATE BANK OF INDIA MOHD ABRAHIM QURESHI

Vs.

330/26

H AND H INFOTECH AND CONSULTANCY PVT LTD SANJAY LEHGA

Vs.

1945/25

AKASH SINGH PRASHANSA

Vs.

566/25

SAMINA BAI MOHD AMJAD

5

Vs.

9461/24

M/S LORD KRISHNA FINANCE SERVICES LTD RAJU SHARMA

Vs.

8250/19

VIPUL CHANANA KEWAL KRISHAN KUMAR

Vs.

7976/19

VIPUL CHANANA KEWAL KRISHAN KUMAR

Vs.

8252/19

VIPUL CHANANA KEWAL KRISHAN KUMAR

Cause List for Mediation Centre

Ms. Anu Grover Baliga, DHJSMediator :

2607M07436

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2605M05876

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2607M07417

MATRIMONIAL : PETITION FOR DIVORCE 12:30:00 PM

2604M04972

PARTITION : SUIT FOR PARTITION 2:00:00 PM

2606M06736

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06740

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06741

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06742

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

18Page No. :

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Himanshu Sehloth, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivali Sharma, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

90Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

49Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

49Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

49Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS



Date : 21/07/2026

Vs.

7972/19

VIPUL CHANANA KEWAL KRISHAN KUMAR

Vs.

7603/19

VIPUL CHANANA KEWAL KRISHAN KUMAR

Vs.

8251/19

VIPUL CHANANA KEWAL KRISHAN KUMAR

Vs.

7097/19

VIPUL CHANANA KEWAL KRISHAN KUMAR

8

Vs.

665/21

STATE VEER SINGH

Vs.

2193/23

NITISH JAIN RISHABH JAIN AND ORS

Vs.

13803/25

TATA CAPITAL LTD RAJ ANSHUL SRIVASTAV

Vs.

291/26

JYOTI BHAGWASIA AND ORS RAJESH KUMAR AND ORS

Cause List for Mediation Centre

Ms. Gayatri Aggarwal, AdvocateMediator :

2606M06743

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06746

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06744

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06745

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2606M06805

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 AM

2604M04374

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 11:00:00 AM

2604M04356

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 AM

2606M07096

PARTITION : SUIT FOR PARTITION 12:00:00 PM

18Page No. :

49Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

49Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

49Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

49Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

49Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Komal, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Akash Sharma, DJS

104Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surbhi Gupta Anand, DJS

104Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS



Date : 21/07/2026

Vs.

168/25

RAMAN NARUL SURENDER MAHAJAN

Vs.

647/23

KAMLESH SHARMA SHALU SHARMA

Vs.

100/25

VARISA TANVIR

Vs.

1658/23

M/S FORMAX ELECTRONICS PVT LTD M/S MLTC ELECTRONICS PVT LTD

Vs.

254/26

DHAN SINGH BADSIWAL ASHOK BADSIWALA

9

Vs.

913/23

GANPAT SHARMA JMK CONTRACTOR

Vs.

257/24

BANK OF MAHARASHTRA BABITA SHARMA

Vs.

1072/25

BM BEARING COMPANY SHAKUNT ENTERPRISES PVT LTD

Cause List for Mediation Centre

Ms. Illa Rawat, Retd. Judicial OfficerMediator :

2607M07420

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2604M04348

MATRIMONIAL : DOMESTIC VIOLENCE 1:00:00 PM

2606M07095

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2605M06249

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2606M07040

OTHER CIVIL SUIT : OTHER CIVIL SUIT 11:00:00 PM

2606M07045

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2606M07044

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2607M07657

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

18Page No. :

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anil Antil, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

104Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Deepika Goyal Shokeen, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aradhana, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ajay Singh Shekhawat, DHJS

41Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Garima Garg, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Preeti Aggarwal Gupta, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS



Date : 21/07/2026

3

Vs.

7584/24

SATIN FINSERV LTD KAUSHAL

Vs.

173/26

GURSHEEN KAUR JASPREET SINGH

Vs.

2461/25

PRAGYA JYOTI ANSHU RANJAN TIWARI AND ORS

Vs.

58/25

RANMEET SINGH PARAMJEET SINGH

4

Vs.

8137/23

BESTWAY COOPERATIVE URBAN THRIFT AND CREDIT GURMEET KAUR

Vs.

646/25

M/S J B SALES M/S ZAINAB BROTHERS

Vs.

101/21

STATE SAHIL MALHOTRA

Cause List for Mediation Centre

Ms. Jagdeep Kaur, AdvocateMediator :

Ms. Samta Jain, AdvocateMediator :

2607M07426

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2607M07664

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2606M06849

MATRIMONIAL : DOMESTIC VIOLENCE 2:15:00 PM

2606M06852

PARTITION : SUIT FOR PARTITION 2:30:00 PM

2607M07432

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2606M06807

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2605M06542

MATRIMONIAL : DOMESTIC VIOLENCE 12:00:00 PM

18Page No. :

6Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar Sharma, DHJS

48Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Khatri, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

55Total Days spent :



Date : 21/07/2026

Vs.

768/19

PAPPU PRASAD RAJEEV KUMAR RAM @ JEETU AND ORS

Vs.

2037/25

SARIN FARHAN

Vs.

272/26

KULDEEP KAUR NISHU

6

Vs.

1375/25

M/S G H AGENCIES INC REKHADEVI JAIN

Vs.

390/26

MANISH GUPTA M/S PRIMA FASHION GLOBAL PVT LTD

Vs.

906/26

JVL STEELS P LTD R P LASER TECH P LTD

3

Vs.

3113/23

STATE INDERJEET SINGH

12141/25

Cause List for Mediation Centre

Ms. Sushma Saran Bisht, AdvocateMediator :

Not Assigned, NILMediator :

2605M05894

PARTITION : SUIT FOR PARTITION 12:00:00 PM

2606M06808

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2606M07091

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2607M07486

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2606M07049

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 PM

2607M07414

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M07969

MATRIMONIAL : MATRIMONIAL OTHERS 12:00:00 PM

2607M07940

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Dharmender Singh, DHJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shagun Sharma, DHJS

41Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shivangi Mangla, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Lalit Kumar, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Tanmay Batham, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge : Sh. Navdeep Gupta, DJS



Date : 21/07/2026

Vs.TPDDL MANOJ KUMAR

Vs.

939/23

M/S YARN COLLECTION CALZINI FASHIONS LTD & ORS

Vs.

83/21

CHHAVI JAIN ATEET JAIN

Vs.

122/25

RAJESH SETHI INDERJEET JUNEJA

Vs.

855/23

ANSHUL THE NEW INDIA INSURANCE COMPANY

Vs.

295/23

AMAN SUMIT VATS & ORS

Vs.

7988/25

MUTHOOT FINANCE LTD IRKA KHURANA

Vs.

1144/24

STATE SONU & ORS

Vs.

503/25

FAHEEM ANEES MOHD MURSALEEN

Cause List for Mediation Centre

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2607M07967

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:00:00 PM

2607M07970

125 Cr.P.C. : CASES U/S 125 OF Cr.P.C. 12:00:00 PM

2607M07942

OTHER CIVIL SUIT : OTHER CIVIL SUIT 12:30:00 PM

2607M07941

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:30:00 PM

2607M07955

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07939

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07945

MATRIMONIAL : MATRIMONIAL OTHERS 2:00:00 PM

2607M07946

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

18Page No. :

Hearing Time :Case Type :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Ram Lal Meena, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Kr. Kashyap, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naveen Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Gunjan Gupta, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

-1Total Days spent :



Date : 21/07/2026

Vs.

19/26

FAHEEM ANEES MOHD MURSALEEN

Vs.

8004/25

MUTHOOT FINANCE LTD DIGVIJAY YADAV

Vs.

8005/25

M/S MUTHOOT FINANCE LTD HIRDAY MISHRA

Vs.

8007/25

M/S MUTHOOT FINANCE LTD GURPARTIK GILL

Vs.

7173/24

GULSHAN KUMAR NAEEM AHMAD

Vs.

766/22

JYOTI VINAY

Vs.

6916/24

M/S KENT INDUSTRIES M/S SANTOSH ELECTRICALS

Vs.

1163/25

NISHANT CHHOTU RAM

Vs.

414/25

GURPREET KAUR BABU LAL

Cause List for Mediation Centre

2607M07947

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2607M07948

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07949

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07950

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07951

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07952

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M07938

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07954

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07944

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sachin Sood, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Kahkashan Jabin, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

-1Total Days spent :



Date : 21/07/2026

Vs.

752/25

JYOTI VINAY KUMAR

Vs.

3716/24

GAUTAM KUMAR RAJO

Vs.

354/20

VIDYAWATI KANHAIYA LAL

Vs.

143/26

LOVELY RITU SHARMA

Vs.

2393/24

M/S INDIA PESTICIDES LTD PIYUSH KUMAR

Vs.

559/26

MANOJ KUMAR SHARMA RAJNI

Vs.

543185/16

AKHIL BHARTIYA LAKHERA MAHASABHA MANOHAR LAL RATHOD

Vs.

353/20

PRADEEP KANHAIYA LAL

Vs.

694/25

MASTER NAIK AKASH & ORS

Cause List for Mediation Centre

2607M07956

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07957

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07958

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07959

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2607M07960

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07961

MATRIMONIAL : PETITION FOR RESTITUTION OF CONJUGAL 2:00:00 PM

2607M07962

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2607M07963

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07964

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Naresh Kumar Laka, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar  Singh, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Payal Singhal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS



Date : 21/07/2026

Vs.

355/20

CHUNNI LAL KANHAIYA LAL

Vs.

147/26

BALBIR SINGH ANKESH KUMAR

Vs.

191/24

SURBHI BHATIA ANIL KHANNA

Vs.

763/23

SANT RAM DUA & ORS CHANDER MOHAN DUA & ORS

Vs.

128/21

SHYAM LAL SILKY ENTERPRISES

33

Vs.

838/25

TAJREEN DANISH KHAN

Vs.

297/26

RANJANA HANSPAL ARVIND PAL SINGH

Vs.

9703/19

JANA SMALL FINANCE BANK LTD GAYANTI DEVI

Cause List for Mediation Centre

Sh. Hitesh Sharma, AdvocateMediator :

2607M07965

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07966

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07968

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2607M07953

OTHER CIVIL SUIT : OTHER CIVIL SUIT 2:00:00 PM

2607M07971

INJUNCTION/POSSESION/DAMAGES : SUIT FOR POSSESSION AND 2:00:00 PM

2607M07430

MATRIMONIAL : DOMESTIC VIOLENCE 11:00:00 AM

2606M07052

MATRIMONIAL : DOMESTIC VIOLENCE 1:00:00 PM

2605M05537

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

18Page No. :

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vinod Kumar Meena, DHJS

-1Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rakesh Kumar Sharma, DHJS

-1Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Disha Langan, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS



Date : 21/07/2026

Vs.

5302/24

SHRIRAM FINANCE LTD AKHLAK AHMED

Vs.

441/26

USHA MEHTA SONIA MEHTA

5

Vs.

317/26

LILY AGNES KALRA HOSPITAL SRCNC PVT LTD

Vs.

2000/22

MOHD YUSUF MOHD YUSUF

2

Vs.

12717/25

SNIA CHITS FUNDS PVT LTD USQUARE HOSPITALITY PVT LTD

Vs.

245/26

MAQBOOL AHMED AND ANR SHASHI GOEL AND ANR

2

539695/16

Cause List for Mediation Centre

Sh. Muneesh Gupta, AdvocateMediator :

Sh. Rajesh Kumar Goel, DHJSMediator :

Sh. Rajiv Thukral, AdvocateMediator :

2607M07675

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07663

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2607M07738

RECOVERY : SUIT FOR RECOVERY OF MONEY 12:00:00 AM

2604M04362

RECOVERY : SUIT FOR RECOVERY OF MONEY 11:30:00 AM

2606M06987

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07678

RECOVERY : SUIT FOR RECOVERY OF MONEY 2:00:00 PM

2605M06241

18Page No. :

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Pranjal Gangwar, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

6Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Kumar Sharma, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Aayushi Saxena, DJS

104Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Navdeep Gupta, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Mahima Rai Singh, DHJS

6Total Days spent :

Total :

Case No.: Case Id: Referring Judge : Sh. Arvind Tomar, DJS



Date : 21/07/2026

Vs.M/S BANSAL CREDIT AKIL

Vs.

545/22

AVON AGRO INDUSTRIES PVT LTD MOHAN LAL AND SONS

Vs.

5418/24

POOJA DESIGNERS PVT LTD PRITAM DASS

Vs.

1342/25

NADEEM AHMAD FAIZAL AHMAD

Vs.

1581/25

FAIZAL AHMAD NADEEM AHAMD

Vs.

691/25

YAMINI BAHEL RITESH BHATNAGAR

Vs.

7818/24

SANGEETA AGGARWAL DEVENDER KUMAR

7

Vs.

782/22

CHANDRAWATI DEVI PHOOL CHAND

5228/25

Cause List for Mediation Centre

Sh. Ramesh Sethi, AdvocateMediator :

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2605M05900

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2605M05533

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2605M05542

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:30:00 PM

2605M05541

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:30:00 PM

2605M06236

MATRIMONIAL : DOMESTIC VIOLENCE 2:30:00 PM

2606M07171

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2604M04998

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 11:30:00 AM

2605M06232

18Page No. :

Hearing Time :Case Type :

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Vikas Madaan, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Krishan, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Krishan, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Manya, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Urvi Gupta, DJS

20Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge : Ms. Surabhi Sethi, DJS



Date : 21/07/2026

Vs.ROHIT VIRMANI SUBHASH CHANDER

Vs.

5227/25

ROHIT VIRMANI LOVE ARORA

Vs.

631/24

YASH PAL OBERAI ANUP OBERAI

Vs.

280/20

HARINDER TIWARI PUSHPENDRA KUMAR MISHRA

Vs.

653/25

MAHI BRIJESH YADAV AND ORS

Vs.

44/22

DINESH SINGH AND ORS PAWAN GUPTA AND ORS

Vs.

344/25

JASVINDER KAUR VIKRAMJIT SINGH AND ORS

Vs.

774/24

DALI MOHD ARPIT BATRA

Vs.

624/25

ZIRCON EXPORTS PVT LTD SP ENTERPRISES

Cause List for Mediation Centre

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2605M06230

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2605M05694

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 12:00:00 PM

2604M05046

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:00:00 PM

2605M06521

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2606M06804

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2607M07438

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

2607M07435

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2606M06802

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:30:00 PM

18Page No. :

Hearing Time :Case Type :

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Sana Khan, DJS

76Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Danveer, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Chhavi Bansal, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Harish Kumar, DHJS

48Total Days spent :

Total :



Date : 21/07/2026

10

Vs.

976/22

SUJJAN SINGH AND ORS RAM PRIY YADAV

Vs.

269/24

GITA SHIVAM YADAV

Vs.

38/25

UCO BANK ISRAR KHAN

Vs.

827/25

ROONA DEVI ADIL KHAN

Vs.

828/25

GANESH RAY ASHIL KHAN

Vs.

9792/18

M/S KESRI OILS PVT LTD M/S RIYA PETROCHEM AND ANR

Vs.

784/22

MANGAL SINGH SUNIL KUMAR

Vs.

65/22

MANGAL SINGH SUNIL KUMAR

Cause List for Mediation Centre

Sh. Sanjay Aggarwal, AdvocateMediator :

2607M07433

MACT : MOTOR ACCIDENT CLAIM ACT CASES 12:00:00 PM

2607M07662

MATRIMONIAL : DOMESTIC VIOLENCE 12:30:00 PM

2605M06537

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 12:30:00 PM

2606M07050

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2606M07051

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2605M06517

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:30:00 PM

2604M05002

PARTITION : SUIT FOR PARTITION 3:00:00 PM

2604M05001

PARTITION : SUIT FOR PARTITION 3:00:00 PM

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Pooja Aggarwal, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arjun Kirar, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gopal Singh Chauhan, DHJS

90Total Days spent :



Date : 21/07/2026

Vs.

298/24

ADARSH SINGH LAXMI KUMAR MEHTO AND ORS

Vs.

447/26

ORANGE HOUSE PVT LTD YOGESH SETHI

10

Vs.

818/24

RAJAT KOHLI DIYA ARORA

Vs.

1278/19

KISSANDHAN AGRI FINANCIAL SERVICES PVT LTD G14U AGRI BUSINESS SOLUTIONS PVT LTD

Vs.

56/24

STATE NAND KISHORE SHARMA

Vs.

57/24

STATE KRISHNA

Vs.

770/25

MASTER YUVRAJ RAMBIR AND ORS

Vs.

505/24

RUCHI SHARMA KRISHAN SHARMA

Cause List for Mediation Centre

Sh. Tejvir Singh Dua, AdvocateMediator :

2605M05906

MACT : MOTOR ACCIDENT CLAIM ACT CASES 11:30:00 PM

2607M07421

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:30:00 PM

2607M07782

RENT ACT : LAND LORD & TENANT DISPUTES UNDER DRC 12:30:00 PM

2607M07781

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 12:30:00 PM

2604M04810

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2604M04813

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2605M06007

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2605M06646

MATRIMONIAL : DOMESTIC VIOLENCE 2:00:00 PM

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Devendra Kumar Sharma, DHJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Bansal, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Gaurav Ujjwal, DJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Mansi Malik, DJS

94Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Mansi Malik, DJS

94Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DJS

69Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shruti Sharma-II, DJS

55Total Days spent :



Date : 21/07/2026

Vs.

1614/25

SANJEEV KUMAR MUNICIPAL CORPORATION OF DELHI

Vs.

93/25

RAM AVTAR SINGHAL THE COMMISSIONER MCD

Vs.

2226/25

INDU BALA MOHINI DUGGAL

Vs.

06/26

MOHD AKRAM AND ANR KOTAK MAHINDRA PRIME LTD AND ANR

Vs.

1256/24

KAILASH KIRAD SHRI SHYAM TRADERS

Vs.

465/21

STATE DINESH KANOJIYA

12

Vs.

243/26

TATA CAPITAL LTD SHREE SANT CONSTRUCITON CO

Vs.

522/25

BHARTI RANI GURVINDER SINGH

Cause List for Mediation Centre

Sh. V.K. Malhotra, AdvocateMediator :

2603M03772

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2603M03768

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2603M03433

INJUNCTION/POSSESION/DAMAGES : SUIT FOR MANDATORY / 2:00:00 PM

2602M01888

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 2:00:00 PM

2606M06800

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07423

CRIMINAL OTHERS : CRIMINAL OTHERS 2:00:00 PM

2605M06520

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:00:00 AM

2605M06315

MATRIMONIAL : DOMESTIC VIOLENCE 11:30:00 AM

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

118Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Neha Pandey, DJS

118Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Umesh Kumar, DJS

125Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Rajesh Kumar Goel, DHJS

153Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Poonam Singh, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Payal Singhal, DJS

13Total Days spent :

Total :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Rekha, DHJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Shaina Goyal, DJS

62Total Days spent :



Date : 21/07/2026

Vs.

59/16

GIRDHARI LAL TALREJA KEWAL KRISHAN KUMAR

Vs.

5321/20

BANSAL CREDITS LTD JASBIR KAUR

Vs.

497/20

DEV RAJ MUNISH JAIN

Vs.

645/25

ARCHANA SINGHAL VAIBHAV ARYA AND ORS

Vs.

96664/16

CANARA BANK MAHESHWARI PRAKASH

Vs.

4673/25

M/S ARB BEARINGS LTD M/S MADHURAM AUTOMOBILES

Vs.

918/22

AMIT SHARMA SACHIN MEHRA

Vs.

955/25

ISRATUL SADA SHIV PANDEY

10

Cause List for Mediation Centre

Sh. Vinod Gaur, AdvocateMediator :

2606M06817

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07484

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2607M07658

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:00:00 PM

2606M07043

MACT : MOTOR ACCIDENT CLAIM ACT CASES 2:30:00 PM

2605M06524

OTHER CIVIL SUIT : OTHER CIVIL SUIT 11:00:00 PM

2605M06638

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 PM

2607M07434

MACT : MOTOR ACCIDENT CLAIM ACT CASES 11:00:00 PM

2605M05882

MACT : MOTOR ACCIDENT CLAIM ACT CASES 11:30:00 PM

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

48Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ravisha Sidana, DJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

41Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Dev, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Surabhi Sethi, DJS

55Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Anurag Dass, DHJS

13Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Ruchika Singla, DHJS

69Total Days spent :

Total :



Date : 21/07/2026

Vs.

104/26

M/S SYNOKEM PHARMACEUTICALS LTD TARIQ AHMAD SHAH

Vs.

846/21

STATE SUNNY

Vs.

3220/22

MAX ENGINEERING AND MARKETING PVT LTD PAWAN GUPTA

Vs.

842/24

PALVINDER SINGH BALVINDER SINGH

Vs.

1866/23

MUTHOOT FINANCE LTD SHWETA SHARMA

5

Cause List for Mediation Centre

2607M07739

COMMERCIAL DISPUTE (POST) : COMMERCIAL DISPUTE (POST) 11:00:00 AM

2604M05287

CRIMINAL OTHERS : CRIMINAL OTHERS 11:00:00 AM

2604M05000

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 2:00:00 PM

2605M06220

PARTITION : SUIT FOR PARTITION 11:00:00 PM

2605M05525

138 N. I. ACT : U/S 138 OF NEGOTIABLE INSTRUMENT ACT 11:00:00 PM

Software Designed and Developed by Gaurav Walia, DEO Computer Branch, Tis Hazari Courts, Delhi

18Page No. :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Raj Kumar Tripathi, DHJS

6Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Renu, DJS

83Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Ms. Anshul Singhal, DJS

90Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Sunil Kumar Sharma, DHJS

62Total Days spent :

Case No.: Case Id: Referring Judge :

Hearing Time :Case Type :

Sh. Arvind Tomar, DJS

76Total Days spent :

Total :


